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Im provem ent o l  K atrt Balia M all Ward 
No. 6, Delhi

6687. SHRI A. N. CHAWLA : Will the 
Minister of W ORKS AND HOUSING be 
pleased to refer to the replies given to Un- 
starrcd Question No. 2389 on the Mth April, 
1958, Unstarred Question No. 162 on the 12th 
August, 1958 and Unstarred Question No. 
146 i on tht* 12th December, 1958 and state :

(a) whelhei even after the lapse of a peiiod 
of IJ years, no improvement has been made 
in the Katra Balia Mall Ward No. b, D elhi;

(b) whether the condition there is deteri
orating day by day and it has become a place 
not worth for human habitation ;

(c) the reaction of Government thrreto and 
whethci it is proposed to acquire this Katra 
under the Slums Clearance Act or built new 
residential accommodation at that place; and

(d) if so, the time likely to be taken in 
taking a final decision in the matter and if not, 
reasons therefor ?

THU MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : (a) and (b). Cer
tain improvements like provision of water
borne latrines, brick flooring of the court-yard, 
provision of drains, replacment of chhajja by 
a verandah, and strengthening of ground Boor 
roof, have been carried out by the owners. 
Electric Lights exist in practically all the 
portions.

(c) There is no scheme for the acquisition 
of this K atra or construction o f new residen
tial accommodation at this site.

(d) Does not arise.

Alternative Accom m odation for Jhuggi 
Jhonpria in  D elhi

6688. SHRI A. N. CHAWLA : Will the 
Minister of WORKS AND HOUSING be 
pleased to sta te:

(a) the total number of Jhuggi dwellers in 
the Union Territory of Delhi on public land ;

(b) the area where the number of Jhuggi- 
Jhonprts have been fhe largest;

(c) the measures adopted by Government 
to allot multi-storcyed alternative accommoda
tion to them at or near the site of their 
jhuggis;

(d) the time by which it is proposed to 
provide all the jhuggis with alternative accom
modation ; and

(c) the mam features of the scheme for
mulated in this respect ?

THE MINISTER OF STATE IN  THE 
M INISTRY OF WORKS AND HOUSING 
(SHRI I. K . G U JR A L): (a) About
100,000.

(b) (i) Sadhora Khurd from Bridge of 
Ganda Naliah to W. Janiuna Canal.

(ii) Anand Parbat area behind D.T.U.
Depot.

(c) to (e). The Delhi Development Autho
rity has been asked to prepare a pilot project 
on the base of resettlement of jhuggi dwellers 
in multi-storcyed tenements at or neat the 
sites of their jfluggis provided the approved 
land use permits such tesettlement. As the 
pioject is still in a formative and pilot stage, 
it is premature to give either the features of 
the scheme or the time to be taken on its 
implementation.
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